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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Binukumar, K. S., K. S. B. Bhavan, House No. 435,
Aruvikkara, Koovalasserri, Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 512,  have changed
the name of my minor son B. Unnikkuttan, holder of Birth
Certificate with Registration No. 10743 dated 20-9-2004
issued by the Registrar of Births and Deaths, Corporation
of Thiruvananthapuram as Abhiram, B.

This change will come into effect in all records
related to him.

Aruvikkara,
30-5-2008. BINUKUMAR, K. S.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Shaiju, J.,
Kollavam Vila Veedu, Irumbil, Aruvippuram P. O.,
Neyyattinkara Taluk, Thiruvananthapuram District,  holder
of Extract of School Admission Register with Admission
No. 12615/13865 dated 19-5-1995 issued by Principal,
Govt. H. S. S., Neyyattinkara, have changed
my name as Shaiju, Y.

This change will come into effect in all records
related to me.

Kollavam Vila,
27-5-2008. SHAIJU, J.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Robinson, A.,
Shibu Bhavan, House No. K. D. PVI-421, Pulikandam,
Ayira P. O., Parassala (Via.), Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 502, holder of
S. S. L. C. Book No. 625267 with Register No. 22662 of
October 1973, have embraced Hinduism from Cheramar
Christian Community as per Suddhi Certificate
No. 18675/07 dated 4-7-2007 issued from Aryasamaj,
Thiruvananthapuram with name A. Rajesh Kumar.
Hereafter I will be a member of Cheramar Hindu
Community and will sign accordingly.

This change will come into effect in all records
related to me.

Ayira,
29-5-2008. ROBINSON, A.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Selin, Kizhakke Pandarathathara Puthen Veedu, Pullentheri,
Karakkonam P. O., Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 504, holder of Election Identity Card No.
KL/20/140/105190  dated 5-5-1997 issued by the Electoral
Registration Officer, Parassala Constituency, Ration Card
No. 1106113470 issued from Taluk Supply Office,
Neyyattinkara, have embraced Hinduism from Cheramar
Christian Community as per Suddhi Certificate
No. 19204/08 dated 30-4-2008 issued from Aryasamaj,
Thiruvananthapuram with name Suresh, N.  Hereafter
I will be a member of Cheramar Hindu Community.

This change will come into effect in all records
related to me.

Karakkonam,
13-6-2008. SELIN.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Sheeja, K.,
Narikuzhi Mele Puthen Veedu, House No. KDP VII 268,
Plamoottukada P. O., Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 128, holder of S. S. L. C. Book No.
K. 392713 with Register No. 439791 of March 1998 issued
by Secretary, Board of Public Examinations, Kerala, have
changed my name as Sheeja CB Jose Consequent on my
marriage with C. C. Benedict Jose, as per Marriage
Certificate dated 16-3-2008 issued from Holy Cross Church,
Ayira, Thiruvananthapuram and will sign accordingly.

This change will come into effect in all records
related to me.

Narikuzhi,
13-6-2008. SHEEJA, K.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Johnsibil, M., Choorakuzhi Puthen Veedu, Ayira P. O.,
Parassala, Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 502 holder of S. S. L. C. Book
No. H 163755 with Register No. 119795 of March 1995,
B.Sc Degree Certificate with  Register No. 93694 of April
2000 issued from University of Kerala, have changed my
name as Cebil, J., and will sign accordingly.  Further my
community which is wrongly entered in the S. S. L. C.
Book as Christian Nadar is corrected as Latin Catholic
vide Certificate No. A6.31184/06/K. Dis. dated 3-8-2006
issued by the Tahsildar, Taluk Office, Neyyattinkara.

This correction will come into effect in all records
related to me.

Ayira,
13-6-2008. JOHNSIBIL, M.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Binu, C.,
Saranya Bhavan, Kamukara Thalackal, Carode,
Vilappilsala P. O., Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 573 holder of S. S. L. C. Book
No. C 274831 with Register No. 455146 of  1981 March,
have embraced Hinduism from Cheramar Christian
Community as per Suddhi Certificate  No. 19312/08 dated
11-6-2008 issued from Aryasamaj, Thiruvananthapuram
with the same name.

Further my minor daughter Saranya, S. (S. S. L. C.
with Register No. 533725 of March 2008)  and my minor
daughter Arya, S. (Extract of School Admission Register
with Admission No. 9728 dated 16-5-2002 issued by
Headmaster, Govt. U. P. School, Vilappilsala) have
embraced Hinduism from Cheramar Christian Community as
per the above Suddhi Certificate  with the same names.
Hereafter we will be members of Hindu Cheramar
Community.

The above changes will come into effect in all
records related to us.

Carode,
16-6-2008. BINU, C.

NOTIFICATION

I, Shiji, R., Mankottam Veedu, House No. 358,
Thirupuram P. O., Neyyattinkara Taluk, Thiruvananthapuram,
District, Pin-695 133,  do hereby notify for the information
of all concerned authorities and the public that my
Community which is entered in the S. S. L. C. (Book
No. 366739 with Register No. 120871 of March 2002)
as L.C. X’an  Nadar is corrected as  Nadar SIUC
Community vide Certificate No. A6-22816/07/K.Dis. dated
19-7-2007 issued  by  the Tahsildar, Taluk Office,
Neyyattinkara.

This correction will come into effect in all records
related to me.

Thiruvananthapuram,
11-1-2008. SHIJI, R.

NOTIFICATION

I, Sivamoorthy, P.,  S. V. Nilayam, House No.
VP/XI/759, Mulloor P. O.,  Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 521, do hereby notify
for the information of all concerned authorities and the
public that my Community which is entered in the S. S. L. C.
(Book No. 442449 with Register No. 156496 of
March 1969), my minor son Anoop, S. V. (S. S. L. C.
No. F 454884 with Register No. 566080 of March 2006)
and my minor daughter Anju, S. V. (Extract of School
Admission Register with Admission No. 11675 dated
31-5-2006 issued from St. Chrystom’s G. H. S., Nellimood)
as Nadar Hindu is corrected    as Nadar SIUC Community
vide Certificate No. A6. 25876/08/K. Dis.  dated 17-6-2008,
issued by the Tahsildar, Taluk Office, Neyyattinkara.

The above corrections will come into effect in all
records related to them.

Thiruvananthapuram,
20-6-2008. SIVAMOORTHY, P.

NOTIFICATION

I, Lidson Raj, B. I., Raj Bhavan, Thundukanjiramninna,
Thirupuram P. O., Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 133,  do hereby notify for the information
of all concerned authorities and the public that my
community which is wrongly  entered in the S. S. C.
(Book No. A 132674 with Register No. 321899 of March
1987 and Register No. 53992 of September 1987) as SIUC
Nadar is corrected as Latin Catholics Community vide
Certificate No. A6/16546/08/K. Dis.  dated 7-6-2008 issued
by  the Tahsildar, Taluk Office, Neyyattinkara.

This correction will come into effect in all records
related to me.

Thirupuram,
16-6-2008. LIDSON RAJ, B. I.

NOTIFICATION

I, Prabha, C., J. P. Bhavan, Paraniyam, Poovar P. O.,
Neyyattinkara Taluk, Thiruvananthapuram District,
Pin-695 525, do hereby notify for the information of all
concerned authorities and the public that my Community
which is wrongly entered in the S.S.L.C. (Book
No. E 326365 with Register No. 322441 of March 1984,
Register No. 149689 of March 1985) as  Nadar-Hindu is
corrected as S. I. U. C.  Nadar Christian vide Community
Certificate No. K. Dis.-14702/08/A6. dated 7-4-2008 issued
by the Tahsildar, Taluk Office, Neyyattinkara.

This correction will come into effect in all records
related to me.

Thiruvananthapuram,
13-6-2008. PRABHA, C.
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NOTIFICATION
I, Sheeba, W. L., Shali Cottage, Valiya Mankulam,

Thirupuram P. O., Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 133, do hereby notify for the information
of all concerned authorities and the public that my
Community which is wrongly entered in the S.S.L.C. (Book
No. K-402538 with Register No. 432102 of
March 1998) as  Latin Catholics Nadar is corrected as
Nadar-S.I.U.C. Community vide Certificate
No. K. Dis.-22229/08/A6 dated 4-6-2008 issued by the
Tahsildar, Taluk Office, Neyyattinkara.

This correction will come into effect in all records
related to me.
Thirupuram,
17-6-2008. SHEEBA, W. L.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I,
Vijithra Vijayan, Kollavilakathu Veedu, T.C. 20/2660,
Karamana, Thiruvananthapuram District, Pin-695 002 holder
of S. S. L. C. Book No. J 217130 with Register No. 317748
of March 1997, Degree B. A. Economics Certificate
No. 292667 with Register No. 165200  dated 21-4-2003
issued by Vice Chancellor, University of Kerala, have
changed my name as Sumaya, V. and will sign
accordingly.

This change will come into effect in all records
related to me.
Thiruvananthapuram,
4-6-2008. VIJITHRA VIJAYAN.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I, J. Mahesh,
Thettivila Naduthattu Puthen Veedu, Peringammala,
Kalliyoor P.O., Kalliyoor Village, Thiruvananthapuram
Taluk, Thiruvananthapuram District, Pin-695 042 holder of
S. S. L. C. Book No. J 121830 with Register No. 295067 of
March 1997, have embraced Hinduism from Sambavar
Christian Community as per Suddhi Certificate
No. 18922/07 dated 10-12-2007 issued from Aryasamaj,
Thiruvananthapuram with  name Mahesh, K.  Hereafter I
will be a member of Sambavar Hindu Community.

This change will come into effect in all records
related to me.
Thiruvananthapuram,
4-6-2008. J. MAHESH.

NOTIFICATION

It is hereby notified for the information of
all concerned authorities and the public that I,
Asokan, J., Thettivila Naduthattu Puthen Veedu,
Peringammala, Kalliyoor P.O., Kalliyoor Village,
Thiruvananthapuram Taluk, Thiruvananthapuram District,
Pin-695 042, holder of S. S. L. C. Book No. B 380929 with
Register No. 529902 of March 1990, have embraced

Hinduism from Sambava Christian Community as per
Suddhi Certificate No. 18921/07  dated 10-12-2007 issued
from Aryasamaj,  Thiruvananthapuram  with name Asokan, K.
Hereafter I will be a member of Sambavar Hindu
Community.

This change will come into effect in all records
related to me.

Thiruvananthapuram,
4-6-2008. ASOKAN, J.

NOTIFICATION

It is hereby notified for the information of all
concerned  authorities and the public that I, Aswathy, D.,
Kausthubham, VP 17/401, Indira Nagar Road,
Peroorkada P. O., Thiruvananthapuram District,
Pin- 695 005, holder of  S. S. L. C. Book No. G 152476
with Register No. 385889 of March 1994, Indian Passport
No. E 9425044 dated 3-8-2004 issued from Passport Office,
Thiruvananthapuram,  have changed my name as
Madhumita and will sign accordingly.

This change will come into effect in all records
related to me.

Thiruvananthapuram,
11-6-2008. ASWATHY, D.

NOTIFICATION

It is hereby notified for the information of all
concerned  authorities and the public that I,
Suseela, S., Rahul Bhavan, House No. XI, Mullan Chani,
Kodunganoor P. O., Vattiyoorkavu,  Thiruvananthapuram
District,  holder of S. S. L. C.  Book No. D-245660 with
Register No. 452951 of March 1987,  have changed my
name as Sheela, S. and will sign accordingly.

This change will come into effect in all records
related to me.

Kulasekharam,
10-6-2008. SUSEELA, S.

NOTIFICATION

I, Sheeba, A. L., Latheef Mandiram, Kariyil,
Kazhakkuttom, Thiruvananthapuram Taluk,
Thiruvananthapuram District, Pin-695 582 do hereby notify
for the information of all concerned authorities and the
public that my  minor son Jugal Muhammed, holder of
Birth Certificate with Registration No. 231/1998 dated
20-1-1998 issued by the Registrar of Births and Deaths,
Corporation of Thiruvananthapuram, also known as
Muhammed Jugal in Extract of School Admission Register
with Admission No. 129, dated 15-5-2005 issued by
Principal, Jyothis Central School, Kazhakkuttom P. O. ,
Thiruvananthapuram is one and the same person.
Hereafter I have changed his name as Alsabith, A. N.

This change will come into effect in all records
related to him.

Kazhakkuttom,
12-6-2008. SHEEBA, A. L.
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NOTIFICATION

It is  hereby notified for the information of all
concerned authorities and the public that I,
Rajendralal Raj, V., Udivila Veedu, House No. PP III/54,
Kadavoor, P. O., Thiruvananthapuram Taluk,
Thiruvananthapuram District, Pin-695 313, holder of S. S. L. C.
Book No. H 195335 with Register No. 92816 of March 1995,
Indian Passport No. B. 2713507 dated 16-10-2000 issued
from Passport Office, Thiruvananthapuram, Driving Licence
No. NDD/3227/97 dated 26-9-1997 issued by Assistant
Licensing Authority, Nedumangad, have changed my name
as Shibu, V.

This change  will come into effect  in  all  records
related to me.
Kadavoor,
13-6-2008. RAJENDRALAL RAJ, V.

NOTIFICATION
I, R. Suresh Kumar, Vadhoolam, T. C. 18/1682,

Anayidavazhi, Thirumala P. O.,  Thiruvananthapuram
District, Pin-695 006, do hereby notify for the information
of all concerned authorities and the public that my minor
son Raghav, holder of  Birth Certificate with Registration
No. 4241 dated 15-9-1998 issued by the Registrar of Births
and Deaths,  Corporation of Thiruvananthapuram, School
Admission Register Extract with Admission No. 399 dated
2-4-2005 issued by Principal, Viswaprakash Central School,
Mangattukadavu, Thirumala P. O., Thiruvananthapuram-695 006,
also known as Raghav, S. in Ration Card No. 1102018034
issued by C. R. O. North, Thiruvananthapuram is one and
the same person. Hereafter I have changed his name as
Raghav, S. S.

This change will come into effect  in  all  records
related to him.
Thirumala,
19-6-2008. R. SURESH KUMAR.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities  and the public that I,
Shemi Shamsuddin, T. C. 11/28, Vayal Road, Pattom P. O.,
Thiruvananthapuram, Kerala, India Pin-695 004, holder of
AISSE Certificate No. 000049072 with Roll No. 155790 of
March 1990 issued by the CBSE, Birth Certificate with
Registration No. 511/75 dated 15-6-1992 issued by the
Department of Preventive Medicine, Ministry of Health
Dubai UAE, MBBS Registration Certificate Nos. 67577
dated 16-2-2001and 29645 dated 13-3-2001 issued by the
Tamil Nadu Medical Council & the Travancore-Cochin
Council of Modern Medicine respectively, MBBS Degree
Certificate No. 8514 of April 1999 dated 28-3-2001 issued
by the Tamil Nadu Dr. MGR Medical University, PAN Card
No. ATNPS4797E issued by the Commissioner of Income-Tax
Thiruvananthapuram, also known as Shemi Shamsudeen in
Driving Licence No.1702/97 dated 26-6-1997 issued by the
Licensing Authority Mavelikkara, as Shemi Shamsuddeen
in Ration Card No. 1102074355 issued by the City
Rationing Officer, Thiruvananthapuram (North) and as
Abdurrahmaan Shamsuddeen in Passport No. G 4121864

issued by the Regional Passport Officer, Thiruvananthapuram,
is one and the same person.

Hereafter I will be known by the name
Abdurrahmaan Shamsuddeen only. This change  will take
effect  in  all  records  related to me.

Thiruvananthapuram,
11-8-2007. SHEMI SHAMSUDDIN.

NOTIFICATION

 It is hereby by notified for the  information of all
concerned  authorities  and the public that I, Manoj, M.
Charuvila Veedu, House No. 399, Peringamala P. O.,
Kalliyoor, Thiruvananthapuram District, holder of S. S. L. C.
Book No. 182027 with Register No. 284188 of March 1997
and Ration Card No.1103031116 issued by District Supply
Officer, Thiruvananthapuram have embraced Hinduism
from Christianity vide Sudhi Certificate
No.19282/08 dated 30-5-2008 issued by Aryasamaj,
Thiruvananthapuram.  Hereafter I belong to Sambava
Hindu.

This change  will take  effect  in  all  records  related
to me.

Thiruvananthapuram,
16-6-2008.      MANOJ, M.

NOTIFICATION

I, Ushadevi, M., T. C. 27/910, Guruprasadam, Athani
Lane, Vanchiyoor, Thiruvananthapuram District,
Pin-695 035, Kerala, do hereby notify for the information of
all concerned authorities  and the public that my minor
daughter Gayathri, U., holder of Birth Certificate with
Registration No. 2756 dated 27-12-1996 issued by the
Registrar of Births  and Deaths, Quilon Municipality, also
known as Gayathri, B. U., in the School Admission
Register Extract with Admission No. 8 dated 12-6-2008
issued from Holy Angels’ C. B. S. E. School,
Thiruvananthapuram  and Temporary Ration Card No.
Tvm 803924 issued by City Rationing Officer, North,
Thiruvananthapuram is one and the same person. Hereafter
she will be known by the name Gayathri, U. only.

This change will come into  effect  in  all records
related to her.

Thiruvananthapuram,    USHADEVI, M.
17-6-2008.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Reshmi Krishna, J. K., Rajaya, T. C. 21/200,  SCRA-50,
Karamana P. O., Thiruvananthapuram District,  holder of
S. S. L. C. No. E 496154 with Register No. 554634 of March
2005,  H. S. E. Certificate No. HSE 475940 with Register
No. 3026030 of March 2007,  have changed my name as
Reshmi Krishna and will sign accordingly.

This change will come into effect  in  all  records
related to me.

Thiruvananthapuram,
16-6-2008.     RESHMI KRISHNA, J. K.
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NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I,
Vinu, W., Koraykkamvilakam, Vadakkevila, Kadinamkulam,
Puthukuruchi  P. O., Thiruvananthapuram District,  holder
of  S. S. L. C. Book No. I-421328 with Register
No. 303403 of March 1997, also known as Vinu in Election
Identity Card No. BCC1361831  dated 17-3-2001 issued by
Electoral Registration Officer, Kazhakkuttam LA
Constituency and as Vinu, V. in Ration Card No. 1103066122
issued  from Taluk Supply Office, Thiruvananthapuram
is one and the same person.  Hereafter I will be known by
the name Vinu, V. only.

This change will come into effect  in  all  records
related to me.
Kadinamkulam,
16-6-2008.    VINU, W.

NOTIFICATION
I, Arun, P., Pushpa Bhavan, Maruthummoodu,

Parandode P. O.,  Aryanad, Nedumangad Taluk,
Thiruvananthapuram District, do hereby notify for the
information of all concerned authorities and the public that
the Caste shown in my S. S. L. C. Book No. 362740 with
Register No. 138955 of March 2002, wrongly entered as
Hindu Nair is corrected as Hindu Vilakkithala Nair vide
Certificate No. B2-9638/08 dated 11-6-2008 issued
by the Tahsildar, Nedumangad.

This change  will take effect  in  all  records
related to me.
Thiruvananthapuram,
12-6-2008. ARUN, P.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I,
Ramesh Kumar, R., Saraswathy Bhavan, House No. 537,
Erayamcode, Cheriyakonni P. O., Nedumangad Taluk,
Thiruvananthapuram District,  Pin-695 013, have changed
the name of my minor daughter Raji, K., holder of Birth
Certificate with Registration No. 190/04 dated 21-1-2004
issued by the Registrar of Births and Deaths, Corporation
of  Thiruvananthapuram as Amritha, K.

This change will come into effect  in  all  records
related to her.
Erayamcode,
13-6-2008.     RAMESH KUMAR, R.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I,
Karthika, M. C., Krishna,  House No. APIX 226,
Aruvikkara P. O.,  Nedumangad Taluk, Thiruvananthapuram
District,  Pin-695 564, holder of S. S. L. C. No. B 148861
with Register No. 631913 of March 2001, have changed  my
name as Karthika Rakesh consequent on my marriage with
Rakesh P. Nair as per Marriage Certificate Registration
No.1447/2006 dated 9-10-2006 issued from
Thiruvananthapuram Corporation and will sign accordingly.

This change will come into effect  in  all  records
related to me.

Aruvikkara,
10-6-2008.     KARTHIKA, M. C.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I,
C. Elsi, Thoppilthadatharikathu Veedu, House No.
KP V/514, Karakulam P. O., Karakulam Village,
Nedumangad Taluk,  Thiruvananthapuram District,
Pin-695 564, holder of Ration Card No. 1105111746 issued
from Taluk Supply Office, Nedumangad have embraced
Hinduism from Cheramar Christian Community as per
Suddhi Certificate No. 19231/08  dated 15-5-2008 issued
from Aryasamaj, Thiruvananthapuram with name Syamala.
Hereafter I will be a member of Cheramar Hindu
Community.

This change will come into effect  in  all  records
related to me.

Karakulam,
13-6-2008.     C. ELSI.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I,
Steephen, Thoppilthadatharikathu Veedu, House
No. KP V/514, Karakulam  P. O., Karakulam Village,
Nedumangad Taluk,  Thiruvananthapuram District,
Pin-695 564, holder of Election Identity  Card
No. KL/19/132/483532, dated 19-2-1997  issued by the
Electoral Registration Officer, Nedumangad Constituency,
Ration Card No. 1105111721 issued from Taluk Supply
Office, Nedumangad have embraced Hinduism from
Cheramar Christian Community as per Suddhi Certificate
No. 19306/08  dated 10-6-2008 issued from Aryasamaj,
Thiruvananthapuram with name Chellappan.  Hereafter
I will be a member of Cheramar Hindu Community.

This change will come into effect  in  all  records
related to me.

Karakulam,
13-6-2008.     STEEPHEN.

NOTIFICATION
It is hereby notified for the information

of all concerned authorities and the public that I,
Ajendra Kumar, A., Arunalayam-5/786,  Kuttichira,
Poovachal P. O., Nedumangadu Taluk, Thiruvananthapuram
District, Pin-695 575,  holder of S.S.L.C. Book No. C 465342
with Registration No. 4642 of March 1992 issued by the
Secretary, Board of Public Examinations, Kerala State,
Bachelor of Arts Degree Register No. X3UPA 29003,
University of Madras, Master of Arts Degree Enrolment
No. X 6101 PPS 6029, University of Madras, Passport
No. F 0212520 Republic  of India, Election Commission of
India I. D. No. KL/19/131/339634 and II Semester
LLB (3 year) student in Government Law College,
Thiruvananthapuram, Course and Conduct Certificate
issued by the Principal, Government Law College,
Thiruvananthapuram have changed my name as
Akash Nandhan, A. and will sign accordingly.

This change will take effect  in  all  records
related to me.

Thiruvananthapuram,
12-6-2008.  AJENDRA KUMAR, A.
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NOTIFICATION
It is hereby notified for the information of

all concerned authorities and the public that I,
Mahesh, R., Karavilakam Puthen Veedu, Onamkode,
Veeranakavu P. O., Nedumangad Taluk , Thiruvananthapuram
District, Pin-695 572, holder of  S. S. L. C. No. C 615586
with Register No. 252036 of March 2004.  I have embraced
Hinduism from Cheramar Christian Community as per
Suddhi Certificate No. 19262/08  dated 26-5-2008 issued
from Aryasamaj, Thiruvananthapuram with the name
Mahesh, N.  Hereafter I will be a member of Cheramar
Hindu Community and will sign accordingly.

This change will come into effect  in  all  records
related to me.

Onamkode,
16-6-2008.    MAHESH, R.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I,
Vidyadharan, B., Akhitha Bhavan, House No. V. P. IX/240,
Pallithara, Vellanad P. O., Nedumangad Taluk,
Thiruvananthapuram District, Pin-695 543, holder of Extract
of School Admission Register with Admission No. 8988
dated 24-5-1984 issued from Govt. H. S. Vellanad, also
known as Vidyadharan in the Birth Certificate with Registration
No. 2810/02 dated 10-9-2002 issued by the Registrar of
Births and Deaths, Corporation of Thiruvananthapuram of
my minor daughter Ahitha and Birth Certificate with
Registration No. 2590/04 dated 17-7-2004 issued by the
Registrar of Births and Deaths, Corporation of
Thiruvananthapuram of my minor son Akhilesh, V. is one
and the same person.  I have embraced Hinduism from
Sambavar Christian Community as per Suddhi Certificate
No. 19225/08 dated 13-5-2008 issued from Aryasamaj,
Thiruvananthapuram with the same name.

Further, my minor daughter Ahitha (Birth Certificate
with Registration No. 2810/02 dated 10-9-2002 issued by
the Registrar of Births and Deaths, Corporation of
Thiruvananthapuram, also known as Akhitha, A. in Suddhi
Certificate No. 19225/08 dated 13-5-2008 issued from
Aryasamaj, Thiruvananthapuram is one and the same
person) and my minor son Akhilesh, V. (Birth Certificate
with Registration No. 2590/04 dated 17-7-2004 issued by
the Registrar of Births and Deaths, Corporation of
Thiruvananthapuram) have embraced Hinduism from
Sambavar Christian Community as per the above Suddhi
Certificate with the same names.  Hereafter we will be
members of Hindu-Sambavar Community.

The above changes will come into effect  in  all
records  related to us.
Thiruvananthapuram,
12-6-2008.    VIDYADHARAN, B.

hn⁄m-]\w

Xncph\¥]pcw Pn√-bn¬ s\SpaßmSv Xmeq-°n¬
Dgaebv°¬ hnt√Pn¬ ]pXpIpfßc tZiØv ]pXpIpfßc
]n. H.˛¬,  ]dºn≥Xe icØv `h\n¬ Ip™pIp™v, kn.
(kvIqƒ AUvanj≥ cPnÃ¿ FIvkv{SmIvSv \º¿ 4098
XobXn 25˛5˛1977, slUvankv{Skv, Fkv. F≥. F®v. Fkv,
Dgaebv°¬) _‘-s∏´ F√m A[n-Im-cn -I-fp -sSbpw

s]mXpP\-ß-fp-sSbpw Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

 tNca¿ {InkvXy≥ kap-Zm-bmw-K-amb Rm\pw Fs‚

{]mb]q¿ØnbmImØ a°fmb icWy, sI. Fkv.

(Fkv. Fkv. F¬. kn. \º¿ F®v 272971, cPnÃ¿ \º¿

512999, am¿®v 2008), icØv, sI. Fkv. (kvIqƒ AUvanj≥

cPnÃ¿ FIvkv{SmIvSv \º¿ 12132 XobXn 20˛5˛2003,

slUvamÃ¿, Fkv. F≥. F®v. Fkv. Fkv., Dgaebv°¬)˛w

Xncph\¥]pcw BcykamPØns‚ 17˛6˛2008˛se 19332/08˛mw

\º¿ ip≤n k¿´n^n°‰v {]Imcw Rm≥ Ipam¿ F∂

t]cnepw {]mb]q¿ØnbmImØ a°ƒ AtX t]cpIfnepw

lnµpaXw kzoIcn®ncn°p∂p.

C\n apX¬ Rßƒ tNca¿ lnµp kapZmbØn¬

Dƒs∏Sp∂Xmbncn°pw. Cu am‰w Rßsf kw_-‘n-°p∂

F√m tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

]pXp°pfßc, -

17˛6˛2008. Ip™pIp™,v kn.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Soman, S.,
Thiruvathira, Mavukkoanam, Mundela P. O.,  Nedumangad
Taluk, Thiruvananthapuram District, holder of S.S.L.C. Book
No. 295000 with Register  No. 114083 of 1977 March, have
embraced Hinduism from Cheramar Christian Community as
per Suddhi Certificate  No. 19217/08 dated 8-5-2008 issued
from Aryasamaj, Thiruvananthapuram  with the same name.

Further, my minor  son  Ajithkumar, S.  (Birth
Certificate with Registration No. 8823/95 dated 24-7-1995
issued by the Registrar of Births and Deaths, Corporation
of Thiruvananthapuram, School Admission No. 5185 vide
Certificate  dated 17-6-2008 issued from  Darsana H. S. S.,
Nedumangad) and my minor son Dileep Kumar, S. (Extract
of School Admission Register with Admission No.5249
dated 1-6-2005 issued by the Headmistress, Darsana H.S.S.,
Nedumangad) have embraced Hinduism from Cheramar
Christian Community as per the above Suddhi Certificate
with the same names.  Hereafter we will be members of
Cheramar Hindu Community.

The above changes will come into effect  in  all
records  related to us.
Mundela,
18-6-2008.    SOMAN, S.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Sathy, C. V., Sankarankumarath Veedu, House No. MP XI 821B,
Santhigiri P. O., Nedumangad Taluk,  Thiruvananthapuram
District,  have changed the name of my minor daughter
Sajitha, S., holder of Birth Certificate with Registration
No. 7793/2006 dated 17-3-2006 issued by the Registrar of
Births and Deaths, Corporation of  Thiruvananthapuram
as Sachitha, M.

This change will come into effect  in  all  records
related to her.
Thiruvananthapuram,
10-6-2008.     SATHY, C. V.
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NOTIFICATION

I, T. K. Rajan, Ramanivilasam, Manampur  P. O.,
Attingal,  Thiruvananthapuram District, Pin- 695 611,
do hereby notified for the information of all concerned
authorities and the public that the name of my minor
daughter Megha,  holder of Birth Certificate with
Registration No. 989 dated 12-7-1993 issued by the
Department of Local Administration, Corporation of Calicut
and also known as Megha Raj in the School Admission
vide Admission No. 1761 dated 19-5-2008 issued by the
Principal, Blue Mount Public School, Thonnakkal P. O.,
Mangalapuram, Thiruvananthapuram District is one and the
same person.  Hereafter she will be known by the name
Megha Raj only.

This change will take effect  in  all  records  related
to her.

Thiruvananthapuram,
23-6-2008.     T. K. RAJAN.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
T. G.  Litty, Vazhavila Nirappil Charuvila Veedu, Vazhavila,
Venchambu P. O., Punalur,  Kollam District  have changed
the name of my minor daughter K. L. Neethu  holder of
Birth Certificate with Registration No. 2587/02 dated
27-8-2002 issued by the Registrar of Births and Deaths,
Kottarakkara Grama Panchayat as P. L. Amitha.

This change will come into effect  in  all  records
related to her.

Venchambu,
2-6-2008.     T. G.. LITTY.

NOTIFICATION

I, Akhila Vijayan, Indu Mandiram, Post Chandanathope,
Village Kottamkara, Taluk Kollam  holder of S.S.L.C.
No. D. 174228 with Register No.187175 of March 2004
do hereby notify for the information of all concerned
authorities and the public that my Caste which is wrongly
entered in the S.S.L.C. Certificate as Hindu Vellala Nair is
corrected  as Hindu-Chetty vide Community Certificate
No. B7/255/08/K.Dis. dated 4-1-2008 issued by
Tahsildar, Kollam Taluk.

This correction will come into effect in all  records
related to me.

Kollam,
18-3-2008.     AKHILA VIJAYAN.

NOTIFICATION

I, Baiju James, Kuzhivilakad, Mangad P. O., Mangad
Village, Kollam Taluk, Kollam District, Pin-691 015, do
hereby notify for the information of all concerned
authorities and the public that my community which is
wrongly entered in the S. S. L. C. (Book No. G. 100339 with
Reg. No. 339803 of March 1994) as L. C. Mukkuva OBC is

corrected as Christian-Latin Catholic Community vide
Certificate No. K. Dis. 8441/08/B7 Dated 24-6-2008 issued
by Tahsildar, Taluk Office, Kollam.

This correction will come into effect in all  records
related to me.

Kollam,
25-6-2008.     BAIJU JAMES.

NOTIFICATION

I, Nancy Joseph, Ottaplavila Puthen Veedu,
Mangad P.O., Panayam Village, Kollam Taluk, Kollam
District, Pin-691 015, do hereby notify for the information
of all concerned authorities and the public that my
community which is wrongly entered in the S.S.L.C.
(Book No. F. 346167 with Register No. 161464 of March
1993) as Latin Catholic Mukkuva is corrected as Christian
Latin Catholic Community vide Certificate Number
K. Dis. 8402/08/B-7 Dated 23-6-2008 issued by the
Tahsildar, Taluk Office, Kollam.

This correction will come into effect in all  records
related to me.

Kollam,
25-6-2008.     NANCY JOSEPH.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Mary Dhasi, A., Joji Nivas, Mukkadu, Kavanadu P. O.,
Kollam Taluk, Kollam District, holder of S.S.L.C. Book
No. 581865 with Register No. 272493 of March 1978,
also known as Marydas in Election Identity Card
No. KL/18/122/372237 dated 6-10-1997 issued by the
Electoral Registration Officer, Chavara Constituency, and
as Kunjumol Joseph in Ration Card No. 1207035465 issued
from Taluk Supply Office, Kollam, is one and the same
person. Hereafter I will be known by the name
Kunjumol Joseph only.

This change will come into effect in all  records related
to me.

Kollam,
11-6-2008. MARY DHASI, A.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Anu,
Punnoor, Meenadam P. O., House No. 371, Kottayam Taluk,
Kottayam District, Pin-686 516, have changed the name of
my minor son  Krishnendu, P. S., holder of  Birth
Certificate with  Registration No. 6727/02 dated 26-11-2002
issued by the Registrar of Births and Deaths, Arpookara
Grama Panchayat, as Aswin Sajeev.

This change will come into effect in all records related
to him.

Meenadam,
10-6-2008. ANU.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Vishnukumar, C. N.,
Vishnu Nivas, Pothy, Thalayolaparambu P.O., Kottayam
have changed the name of my minor daughter Anamika, V. I.,
holder of  Birth Certificate with  Registration No. 413
dated 9-2-2004 issued by the Health Supervisor,
Corporation of Cochin as Anamika Vishnu.

This change will come into effect in all records related
to her.

Thalayolaparambu,
9-6-2008. VISHNUKUMAR, C. N.

NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that I, Aleyamma Thomas,
Kavunkalmoolayil, Prince Cottage, 243, Pakkil, Kottayam,
holder of S.S.L.C. Book No. A 857840 with Reg. No. 56605
of 1974 October, also known as Marykutty Mathew in
Ration Card No. 1523039927 issued by Taluk Supply
Officer, Kottayam and known as Marykutty in Election
Commission of India Identity Card No. KL/13/090/465213
issued by Electoral Registration Officer, Kottayam
Constituency, is one and the same person. Hereafter I will
be known by the name as Marykutty Mathew.

This change will come into effect in all records
related to me.

Kottayam,
13-6-2008. ALEYAMMA THOMAS.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Rogy A. Sunny,
Thuluvananickal House, Pizhaku P.O., Manathoor, Pala,
Kottayam District, holder of S.S.L.C. Book No. H 259484
with Register No. 25864 of March 1996, also known as
Rogy Benny in Election Identity Card No. DZC 1660976
dated 5-4-2006 issued by the Electoral Registration Officer,
Poonjar LA Constituency, is one and the same person.
Hereafter I have changed my name as Roji Benny.

This change will come into effect in all  records related
to me.

Kottayam,
18-6-2008. ROGY A. SUNNY.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and  the public that I,
Fathima Nazumudeen, Puthanveettil House, Velanilam P. O.,
Koottickal via. Kottayam District, Kerala-686 514, holder of
All India Secondary School Examination, 2001 Mark
Statement with Roll No. 4129041 dated 28-5-2001 and
Certificate of All India Senior School Certificate
Examination 2003, with Roll No. 4209649 dated 23-5-2003,

both issued by Central Board of Secondary Education,
Delhi; and Memorandum of Mark Sheet of B.Tech. Degree
Examination 2007, Register No. 31070 dated 26-9-2007
issued by Mahatma Gandhi University, Kottayam and also
known as Fathima in the Ration Card No. 1526035754
issued by Taluk Supply Officer, Kanjirappally is one and
the same person. Hereafter I have changed my name as
Candy Rajan, consequent on my marriage to Mr. Sumit Rajan
and will sign accordingly.

This change will come into effect in all records related
to me.

Velanilam,
24-3-2008. FATHIMA NAZUMUDEEN.

hn⁄m-]\w

tIm´bw Pn√-bn¬ tIm´bw Xmeq-°n¬ ssI∏pg ]n.H. bn¬

I√p-sh-´mw-Ip-gnbn¬ ho´n¬- Xma-kn-°p∂ sI. kn. Xºn

_‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXp-P-\-ß-fp-sSbpw

Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

Fs‚ t]cv tIm´bw Xmeq°v kssπ B^o-kn¬\n∂pw

\¬Inb tdj≥Im¿Unepw (\-º¿ 1523079954) Xncp-h-\-¥-]pcw

Bcy-k-amPw 19--˛5˛2008-̨ ¬ \¬Inb 19240/08-̨ mw \º¿ ip≤n

k¿´n-^n-°‰nepw sI. kn. Xºn F∂pw ssI∏pg sk‚ v

amXyqkv F¬.- ]n.- kvIq-fn¬ \n∂pw \¬Inb AUv-an-j≥

cPn -Ã -dns‚ ]I¿∏n¬ (A-Uv -a n -j≥ \º¿ 2052 ,

XobXn 3˛6˛1968) tXma, F. -kn. F∂pw, C≥Uy sXc-s™Sp∏v

IΩo-j≥ \¬Inb Xncn -® -dn -b¬ Im¿Unepw (\-º¿

sI.-F¬./13/091/420062) ssa\-dmb aIƒ ‰o\ -F-kv. -X-ºn-bpsS

F-kv.Fkv.F¬.kn. k¿´n-^n-°-‰nepw (\-º¿ Pn˛277511

cPn-Ã¿ \º¿ 226160 am¿®v 2007) Xºn F∂pw tcJ-s∏-Sp-Øn-bncn-

°p-∂p. Cu aq∂v t]cp-I-fnepw Adn-b-s∏-Sp∂ Rm≥ H-cmƒ Xs∂-

bm-Ip-∂p. C\n apX¬ Rm≥ sI. kn. Xºn F∂ t]cn¬

am{Xw Adn-b-s∏-Sp-∂-Xm-bn-cn-°pw.

-{InkvXy≥ t-N-c-a¿ kap-Zm-bmw-Kßfmb Rm\pw,

Fs‚ {]mb-]q¿Øn-bm-ImØ aIƒ ‰o\ Fkv. Xºnbpw

(F-kv.Fkv.F¬.kn. k¿´n -^n -°-‰ v \-º¿ Pn˛277511,

cPn-Ã¿ \º¿ 226160 am¿®v 2007) Xncph\¥]pcw Bcy-k-am-

PØns‚ 19˛5˛2008˛se- 19240/08˛mw \º¿ ip≤n k¿´n-̂ n-°‰v

{]Imcw  lnµp-aXw kzoI-cn-®n-cn-°p-∂p. C\n-ta-en¬ Rßƒ

lnµp tNca¿ kap-Zm-b-Øn¬ Dƒs∏-Sp-∂Xm-bn-cn°pw.

Cu am‰w Rßsf kw_-‘n-°p∂ F√m tcJ-Iƒ°pw

_m[-I-am-bn-cn°pw.

ssI∏pg,

30-̨ 5˛2008. sI. kn. Xºn.

NOTIFICATION
It is hereby notified for the information

of all  concerned  authorities and  the public that I,
Liji C. Mathew, Chethimattathil Veedu, Pothenpuram P. O.,
Pampady have changed the name of my minor daughter
Beulah holder of Birth Certificate Registration No. 1235/03
dated 26-11-2003 issued by Registrar of Births and
Deaths, Vijayapuram Grama Panchayath as Beulah Arun.

This change will come into effect  in all  records related
to her.

Pampady,
2-6-2008. LIJI C. MATHEW.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the  public that I,
Sunil K. Bany, House No. 62, Kochilamthundiyil,
Eravinalloor P. O., Kottayam holder of S.S.L.C. Book
No. 405242 with Register No.757855 of March 2005,
issued by the Secretary, Board of Public Examination,
Kerala have changed my name as Sunil K. Baby.

This change will come into effect  in all  records related
to me.

Kottayam,
31-5-2008. SUNIL K. BANY.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the  public that I, Kiran, P.,
Puthenparambil Rehaboth, Areaparambu P. O., Kottayam,
Pin-686 502  holder of  Birth Certificate Registration
No. 1973/1987 dated 20-5-1987 issued by  Registrar of
Births and Deaths, Kottayam Municipality, S. S. L. C.
Certificate No. D 457239 with Register No. 533583 of
March 2004, Higher Secondary Examination Certificate
No. 213068 with Register No. 2522431 of March 2007 and
also known as Kiran in the Election Identity Card
No. MBZ1724764 issued by Election Commission of
India is one and the same person. Hereafter, I have
changed my name as Kiran Philip Kenan and will sign
accordingly.

This change will come into effect in all records
related to me.

Areaparambu,
30-5-2008. KIRAN,  P.

hn⁄m-]\w

tIm´bw Pn√-bn¬ ao\®n¬ Xmeq-°n¬ ImW-°mcn

hnt√-Pn¬ ]´nØm\w ]n. H. bn¬ tNcmSn°pt∂¬ ho´n¬-

en n-tamƒ tPm¿÷v (kvIqƒ k¿´n-^n-°‰v AUvanj≥

\º¿ 5930, XobXn 21˛5˛1981, Kh. hn.F®v.Fkv., ImW-°mcn)

_‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXpP-\-ß-fp-sSbpw

Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

- {InkvXy≥ t -N -c -a¿ kap -Zm -bmw -Kamb Rm≥

Xncph\¥]pcw BcykamPØns‚ 15˛5˛2008˛mw XobXnbnse

19234/08˛mw \º¿ ip≤n k¿ ń-̂ n-°‰v {]Imcw cmPΩ, kn. Fkv.

F∂ ]pXnb t]cn¬ lnµp-aXw kzoI-cn-®n-cn-°p-∂p. C\n-ta-en¬

Rm≥ lnµp tNc-a¿ kap-Zm-b-Øn¬ Dƒs∏-Sp-∂-Xm-bn-cn-°pw.

t]cn\v A\p-kr-X-ambn Fs‚ H∏pw amdp-∂-Xm-bn-cn-°pw. Cu

am‰w Fs∂ kw_-‘n -°p∂ F√m tcJ-Iƒ°pw

_m[-I-am-bn-cn°pw.

]´n-Øm\w,

27-̨ 5˛2008. en n-tamƒ tPm¿÷v.

hn⁄m-]\w

tIm´bw Pn√-bn¬ ao\®n¬ Xmeq-°n¬ sIm≠q¿

hnt√-Pn¬ XnS-\mSv ]n. H. bn¬ ]pfn-aq-́ n¬ ho´n¬- Xma-kn-°p∂

_jo¿, ]n. ]n. _‘-s∏´ F√m A[n -Im -cn -I -fp -sSbpw

s]mXpP-\-ß-fp-sSbpw Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

Fs‚ t]cv kvIqƒ AUv-an-j≥ cPn-Ãdns‚ ]I¿∏n¬

(\º¿ 964, XobXn 6˛6-̨ 1978, Kh. hn.F®v.Fkv.Fkv., XnS\mSv)

_jo¿, ]n. ]n. F∂pw ao\-®n¬ Xmeq°v kssπ Hm^o-kn¬

\n∂pw \¬Inb 20459-̨ mw \º¿ tdj≥ Im¿Unepw ssa\-dmb

aI≥ {InÃn tPmkpIp´nbpsS P\\ k¿´n-̂ n-°-‰nepw (c-Pn-Ã¿

\º¿ 950/2004 XobXn 15-̨ 12-̨ 2004, `c-W-ßm\w {Kma-]-©m-bØv)

tPmkp-Ip-´n, ]n. ]n. F∂pw ]mem sk‚ v tXmakv IØo-

{U¬ hnImcn 13-˛5-˛2008-˛¬ \¬Inb 114/2001-˛mw \º¿

amtΩm-Zok k¿´n-^n-°-‰n¬ tPmkp-Ip´n F∂p hnfn-°p∂

tPmk v̂ F∂pw C≥Uy≥ sXc-s™-Sp∏v IΩo-j≥ 3˛3-̨ 2004-̨ ¬

\¬Inb Un.Ck-Uv.kn. 1561893-˛mw \º¿ Xncn-®-dn-b¬

Im¿Un¬ tPmkv-Ip´n F∂pw tcJ-s∏-Sp-Øn-bn-cn-°p-∂p. Cu

\mev t]-cpIfnepw Adn-b-s∏-Sp∂ Rm≥ Hcmƒ Xs∂-bm-Wv.

C\napX¬ Rm≥ tPmkp-Ip-´n, ]n. ]n. F∂ t]cn¬ am{Xw

Adn-b-s∏-Sp-∂-Xm-bn-cn -°pw. t]cn\\p-kr-X-ambn Fs‚

H∏pw amdp-∂-Xm-bn-cn-°pw.

C…mw-˛-ap…ow kap-Zm-bmw-Kßfmb Rm\pw Fs‚

ssa\-dmb aI≥  {InÃn tPmkp-Ip-´nbpw ]mem  sk‚ v

tXmakv IØo-{U¬ hnImcn \¬Inb bYm-{Iaw 114/2001-

(Xo-bXn 13-̨ 5-̨ 2008), 155/2004 (Xo-bXn- 5˛5-̨ 2008) \ºcpI-fn-ep≈

amtΩm-Zok k¿´n-̂ n-°-‰pIƒ {]Imcw Rßƒ {InkvXpaXw

kzoI-cn -®n -cn -°p -∂p. C\n -ta -en¬ Rßƒ {InkvXob

kap-Zm-b-Øn¬ Dƒs∏-Sp∂Xm-bn-cn-°pw.

 Cu am‰w Rßsf kw_-‘n -°p∂ F√m

tcJIƒ°pw _m[-I-am-bn-cn°pw.

XnS-\mSv,

27-̨ 5˛2008. _jo¿, ]n. ]n.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Suvarnamma, C. G., House No. 544, Chennamala Veedu,
Mannarakkayam P. O., Ponkunnam (via), Kanjirapally Taluk,
Kottayam District, holder of S.S.L.C. Book
No. E 147499 with Register No. 122367 of March 1984
issued by the Board of Public Examination and VHSE
Certificate Serial No. 644 with Registration No. 5107 of
May 1986 issued by State Board of Vocational Higher
Secondary Education, Thiruvananthapuram have Embraced
Islam from Hindu as per Discharge Certificate No. C 338/08,
dated 22-5-2008 issued from the Maunathul Islam
Association, Ponnani, Kerala with new name Muhasina
and will sign accordingly.  Hereafter I will be a
member of Islam Religion.

This change will come into effect in all records
related to me.

Mannarakkayam,
31-5-2008. SUVARNAMMA, C. G.
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NOTIFICATION

I, Nigil S. Soman, Vazhimangalathu, Erumely P. O.,
Kanjirappally, Kottayam, Kerala-686 509, do hereby notify
for the information of all concerned authorities and the
public that my Religion and Caste which is wrongly
entered  in the S.S.L.C. Certificate (Number C. 087131,
Register Number 349478 of March 2003) as  Hindu Nair
is corrected as  Hindu Veluthedathu Nair  vide Certificate
No. K. Dis. 6843/08/C4 dated 26-5-2008 issued by
Tahsildar,  Taluk Office, Kanjirappally.

This correction will come into  effect in all records
related to me.

Erumely,
30-5-2008. NIGIL S. SOMAN.
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NOTIFICATION

I, Babu Thomas, Edassery, Panachepally  P. O.,
Kanjirappally, Kottayam-686 518, do hereby notify for the
information of all concerned authorities and the public
that my Community which is wrongly entered in the
S.S.L.C. Book Number E-236423 with Register Number
204295 of 1992 March as Christian Cheramar is
corrected as  Christian Sambavar  vide Certificate Number
K. Dis-10141/07/C4 dated 25-10-2007 issued by the
Tahsildar,  Taluk Office, Kanjirappally.

I  have embraced Hinduism from Christian Sambavar
Community as per Conversion Certificate Number
CC-2/4987/08 dated 24-2-2008 issued by Akhila Bharatha
Ayyappa Sevasangham, Thiruvananthapuram with
the new name Babu, E. S. and will sign accordingly.
Hereafter I will be a member of Hindu Sambavar
Community.

This change will come into effect in all records
related to me.

Kanjirappally,
2-6-2008. BABU THOMAS.

NOTIFICATION

I, Mini, T. P., Little House, Elappara P. O., Peermadu,
Idukki-685 501, do hereby notify for the  information of all
concerned authorities and the public that my Community
which is entered in the S.S.L.C. (Book Number C-382927,
Register Number 225653 of  March 1992) as  X’tian Nadar
is corrected as S.I.U.C. Christian Nadar  vide Certificate
Number G1-4751/08 dated 10-4-2008 issued by the
Tahsildar, Taluk Office, Peermadu.

This correction will come into  effect in all
records related to me.

Elappara,
15-4-2008. MINI, T. P.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, G. Rajkumar, Qtr.
No. B-13, CBI Complex, Kathrikadavu, Cochin-17, have
changed the name of my minor son K. R. Sreerag, holder
of Birth Certificate with Registration No. 1292/94 dated
18-8-1994 issued by the Registrar of Births and Deaths,
Cherthala Municipality, School Admission No. 4367 as
certified by Principal, Chinmaya Vidyalaya, Vaduthala,
Ernakulam vide certificate dated 23-6-2008,
as Sreerag R. Nair.

This change will come into effect in all records
related to him.

Ernakulam,
23-6-2008. G. RAJKUMAR.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Jereesh, C. V.,
Chittilappilly House, P. O. Adat, Thrissur Taluk, Thrissur
District, holder of S. S. L. C. Book D. No. 000859
and Register No. 718709 of March 2004 and also known
as Jereesh Mon in the Birth Certificate with Register No.
88/89 dated 1-3-1989 issued from Ayyanthole Panchayath
is one and the same person.  Hereafter I will be known by
the name Jereesh, C. V. only.

This change will come into effect in all records
related to me.

Adat,
22-5-2008. JEREESH, C. V.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Sanoop, U. G., Uttoly
House, Alagappanagar P. O., Thrissur, Kerala, Pin-680 302,
holder of S. S. L. C. Book  No. E 200630 with Register
No. 222607 and also known as Sanubu in the Birth
Certificate with Registration No. 1558/89 dated 23-5-2008
issued by the Health Inspector and Registrar of Births
and Deaths, Chalakudy Municipality is one and the
same person.  Hereafter I will be known by the name
Sanoop, U. G. only.

This change will come into effect in all records
related to me.

Alagappanagar,
4-6-2008. SANOOP, U. G.

NOTIFICATION

I, Vinson, A. V., Ambattu House, Mundur P. O.,
Thrissur  District, do hereby notify for the information of
all  concerned authorities and the public that  my minor son
Nidhin Raj Ampattu, holder of Birth Certificate with
Reg. No. 386/95 dated 19-9-1995 issued from Guruvayoor
Municipality and also known as Nidhin Raj, A. in the
School Admission Extract with Admission No. 785 issued
from Principal, Selsabeel Central School, Peramangalam is
one and the same person.  Hereafter he will be known by
the name as Pravin Vinson only.

This change will take effect in all records
related to him.

Mundur,
21-5-2008. VINSON, A. V.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Sumi, V. T.,
Vadakkumcheri House, P. O. Ollur, Padavarad, Thrissur
District, Kerala State, have changed the name of my
minor daughter Josme, A. J., holder of Birth Certificate
with Registration No. OLR/552/05 dated 28-9-2005 issued
from Corporation of Thrissur as Josmin, A. J.

This change will take effect in all records related
to her.

Ollur,
21-5-2008. SUMI, V. T.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Raji, T., Thodukattil
House, P. O. Mayannur, Thrissur  District, Kerala State,
Pin-679 105, have changed the name of my minor son
“Ashwin, T”., holder of Birth Certificate with Register
No. 3712/2006, date of Registration 9-8-2006 issued by the
Registrar of Births and Deaths, Ottapalam Municipality as
“Ashwin Manoj”.

This change will come into effect in all records
related to him.

Mayannur,
20-5-2008. RAJI, T.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, John Simon,
Pookoden House, Anchery P. O., Thrissur-680 006, holder of
S. S. L. C. Book No. D 106024 with Registration
No. 716153 of March 2004 and also known as Anoop in
the Birth Certificate with Register No. 517/89 dated
30-6-1989 issued from Ollur Panchayath  is one and the
same person.  Hereafter I will be known by the name as
John Simon only.

This change will come into effect in all records
related to me.

Thrissur,
19-5-2008. JOHN SIMON.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Raji, K. K.,
Kizhakkuttayil House, Kadavalloor, Thrissur District,
Pin-680 543, holder of Extract of School Admission Register
with Admission No. 7266 dated 6-5-2003 issued from
Headmistress, Government High School, Kadavalloor and
also known as Rajeendran in the Election Identity Card
with No. KL-08/055/066396 dated 2-6-1998
issued from Election Commission of India is one
and the same person.  Hereafter I will be known  as
Rajeendran, K. K. only.

This change will come into effect in all records
related to me.

Kadavalloor,
7-4-2008. RAJI, K. K.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Vinod, V. V.,
Vylanthara House, West Koratty, P. O. Mambra, Thrissur
District, Kerala State, have changed the name of
my minor daughter Sarijaya, V. V., holder of  Birth
Certificate with Registration No. 7472/2C/2004
dated 24-11-2004 issued from Thrissur Corporation
as Sravannya Lekha.

This change will take effect in all records related
to her.

West Koratty,
17-5-2008. VINOD, V. V.

NOTIFICATION

I, R. P. Ummer, Rayammarakkar Veettil Puthenpurayil
House, Padoor P. O., Thrissur District, do hereby notify
for the information of all  concerned authorities and the
public that  my minor daughter Muhsina holder of Birth
Certificate with Registration No. 397/94 dated 28-4-1994
issued from Ayyanthole Panchayath and also known as
Fathima Muhasina in the School Admission Extract with
Admission No. 939 dated 12-5-2008 issued from Principal,
Sir Syed English School, Puthumanassery, P. O. Pavaratty
is one and the same person.  Hereafter she will be known
by the name as Fathima Muhasina only.

This change will come into effect in all records
related to her.

Thrissur,
23-5-2008. R. P. UMMER.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Nyci A. Nazeer,
Mundayoor Valappil House, Amala Nagar P. O., Thrissur
District, holder of  S. S. L. C. Book No. C 123060 with
Register No. 267473 of March 2003 and also known as
A. Bala in the Marriage Certificate with No. 914/2007
dated 2-11-2007 issued from Arya Samaj Mandir (Vedic
Church) Ram Mohan Road, Calicut is one and the same
person.  I have embraced Hinduism from Islam Community
as per Suddhi Certificate No. 4175/2007 dated 2-11-2007
issued from Bharatheeya Hindu Suddhi Saba Arya Samaj
Mandir, Ram Mohan Road, Calicut with name
Bala Prasanth and will sign accordingly.  Hereafter I will
be a member of Hindu Community.

This change will come into effect in all records
related to me.

Thrissur,
22-5-2008. NYCI A. NAZEER.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,  Mary, K. L.
w/o Antony, K. T., Kuruthukulangara House, Aramkallu,
P. O. Mannuthy, Thrissur District, holder of  S. S. L. C.
Book No. 308144 with Register No. 113497 of March 1978
and Marykuty in Election Identity Card No. LCY/1445071
dated 28-2-2001 issued from Election Commission of India
and in the Ration Card No. 1841021087 issued from Taluk
Supply Office, Thrissur also known as K. L. Marykutty in
the S. S. L. C. Book of my son Bijoy Anto with Book
C No. 251857 with Register No. 546836 of March 2002 is
one and the same person.  Hereafter I will be known as
K. L. Mary only.

This change will come into effect in all records
related to me.

Thrissur,
7-4-2008. K. L. MARY.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Kochuthresia, P. O.,
Kurisingal House, P. O. Poyya, Pin-680 733, Thrissur
District, holder of S. S. L. C. Book No. A 190449 with
Register No. 35101 of September 1979 have changed my
name as Treesa Jose consequent on my marriage to
Jose and will sign accordingly.

This change will take effect in all records related to me.

Poyya,
19-5-2008. KOCHUTHRESIA, P. O.

NOTIFICATION

I, B. A. Prabhakaran, Bylopilly House, S-5, Navani
Apartments, Zanana Mission Road, Chembukavu, Thrissur,
Pin-680 020, do hereby notify for the information of all
concerned authorities and the public that  my minor daughter
Aparna holder of Birth Certificate with Registration
No. 176/5C/2000 dated 4-2-2000 issued by the Registrar of
Birth and Death, Corporation of Thrissur also known as
Swarna Prabhakaran in the LIC Policy No. 775493501
dated 28-3-2006 and as Jyothika Lakshmy Prabha as
recorded in School records as per the letter issue on
4-6-2008 by the Principal of St. Paul’s Public School,
Kuriachira, Thrissur is one and the same person.
Hereafter she will be known by the name
Jyothika Lakshmy Prabha.

This change will come into effect in all records
related to her.

Thrissur,
23-6-2008. B. A. PRABHAKARAN.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Mary S. Ponnatt,
Kadicheeni House, Mala P. O., Mukundapuram Taluk,
Thrissur District, holder of A. I. S. S. E. 2000 Marks Statement
No. 019139 with Roll No. 4121070, First Professional
M. B. B. S. Examination of September 2003-Memorandum
with Register No. 6050, Second Professional M.B.B.S.
Examination of July 2005-Memorandum with Register
No. 3041, M. B. B. S. Third Professional Part I Examination
of August 2006-Memorandum with Register No. 1041 and
M.B.B.S. III Professional Part II Examination of September
2007-Memorandum with Register No. 4242, issued by
University of Calicut, have changed my name as
Sonia Sam and will sign accordingly consequent of my
marriage to Sam Varghese.

This change will come into effect in all records
related to me.

Kochi-19,
28-4-2008. MARY S. PONNATT.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, T. T. Devassy,
Theeperiadath House, Kattapuram, Koratty P. O.,
Muringoor Thekkumury Village, Mukundapuram Taluk,
Thrissur District, Kerala, holder of S. S. L. C. Book
No. 73719 with Register No. 34018 of 1959 March have
changed my name as G.  T. Devassy Gopuran and will
sign accordingly.

This change will come into effect in all records
related to me.

Koratty,
14-6-2008. T. T. DEVASSY.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Shafi, P. K.,
Panachikkaparambil House, P. O. Eriyad, Kodungallur
Taluk, Thrissur  District, Pin-680 666, have changed the
name of my minor daughter Shabna,  P. M., holder of Birth
Certificate with Registration No. 3546/2001 dated
31-5-2002 issued by the Registrar of Births and Deaths,
Kodungallur Municipality as Shabna, P. S.

This change will come into effect in all records
related to her.

Eriyad,
26-5-2008. SHAFI, P. K.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Sindhu P. Rajan,
Pulintharakunnel House, Palakkayam P. O., Kanjhirapuzha (via.),
Palakkad District, Kerala State, have changed the name of
my minor daughter Shalabha Sindhu Biji, holder of Birth
Certificate with Registration No. 1754/2006 dated 8-2-2006
issued from Corporation of Cochin as
Shalabha Grace Biji.

This change will take effect in all records related to her.

Ernakulam,
30-5-2008. SINDHU P. RAJAN.

NOTIFICATION

It is hereby notified for the information of all  authorities
concerned and the public that I, Shafeeque Variyan Paramban,
Variyam Parambil House, Randathani Post, Tirur Taluk,
Malappuram District, holder of S. S. L. C. D No. 181869
with Register No. 632098  of March 2004 and Higher
Secondary Examination No. HSE 263173 with Register
No. 2553434 of March 2007, also known as Mohamed
Shefeeque in the Birth Certificate with Registration
No. 824/89, dated 15-5-1989 issued by the Sub Registrar
of Births and Deaths, Kottakkal Panchayat and as
Muhammedshafeeque in the Ration Card No. 2054078381
at Sl. No. 3, issued by the Taluk Supply Officer, Tirur is
one and the same person. Hereafter I have changed my
name as Shafeeque Variyam Parambil.

This change will come into effect in all records
related to me.

Marakkara ,
3-6-2008. SHAFEEQUE VARIYAN PARAMBAN.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Khies, A.,
Arakkal House, Ayiroor P. O., Perumbadappu (via.),
Malappuram District, have changed the name of my minor
daughter Rabah holder of Birth Certificate with
Registration No. 2205 dated 7-11-2001 issued by the
Registrar of Births and Deaths, Corporation of Thrissur
as Sabah, A.

This change will come into effect in all records
related to her.

Thrissur,
21-5-2008. KHIES, A.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Avarankutty, K.,
Kodali House, Pulppatta Post, Ernad Taluk, Malappuram
District, holder of School Admission Register Extract with
Admission No. 1089, Date of Admission 7-6-1966 of
A. M. L. P. School, Karaparamba, also known as Avanan
in the Ration Card No. 2051097808, at Sl. No. 3, issued by
the Taluk Supply Officer, Ernad, Manjeri as
Maravan Kodali in the Passport No. B 5838789, date of
Issue 22-12-2001, issued from the Consulate General of
India, Jeddah and as Marvan Kodaly in the Birth
Certificate with Registration No. 5185, dated 25-8-1997, of
my minor son Musavir, issued by the Sub-Registrar of
Births and Deaths, Manjeri Municipality, is one and the
same person. Hereafter I will be known by the name
Marvan Kodaly only.

This change will come into effect in all records
related to me.

Pulppatta,
27-5-2008. AVARANKUTTY, K.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Kunhi Pocker Cherada, Cherada House, Kallarmangalam
Post, Tirur Taluk, Malappuram District, holder of School
Admission Register Extract with Admission No. 2865, Date
of Admission 27-5-1983 of V. V. M. High School,
Marakkara, also known as Aboobacker in the Ration Card
No. 2054060925, at Sl. No. 8, issued by the Taluk Supply
Officer, Tirur and as Abubakker in the Birth Certificate
with Registration No. 3134, dated 20-9-1996 of my minor
son Afsal, issued by the Registrar of Births and Deaths,
Malappuram Municipality, is one and the same
person. Hereafter I have changed my name as
Aboobacker Cherada.

This change will come into effect in all records
related to me.

Kallarmangalam,
27-5-2008. KUNHI POCKER CHERADA.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Raseena, C. A.,
Kummanad House, Kumminiparamba Post, Tirurangadi
Taluk, Malappuram District,   holder of School Admission
Register Extract with Admission No. 13128, date of
Admission 20-5-1998 of Government High School,
Peruvallur, also known as Rajeena in the Electoral Identity

Card No. JCW 2032472 dated 17-3-2006 issued by the
Electoral Registration Officer, Kondotty LA Constituency
and in the Birth Certificate with Registration No. 817/03
dated 1-9-2003 of my minor son Mohammed Seenan,
issued by the Sub-Registrar of Births and Deaths, Feroke
Grama Panchayat is one and the same person. Hereafter
I will be known by the name Rajeena only.

This change will come into effect in all records
related to me.

Kumminiparamba,
27-5-2008. RASEENA, C. A.

NOTIFICATION

I, Babu Kumar Thunnarukandi, Thunnarukandi
House, Chettippadi Post, Tirurangadi Taluk, Malappuram
District, do hereby notify for the information of all
concerned authorities and the public that  my minor daughter
Devi, T. K., holder of Birth Certificate with Registration
No. 602 dated 14-10-1996, issued by the Registrar of
Births and Deaths, Corporation of Calicut and also known
as Devika, T. K., in the Extract of School Admission
Register with Admission No. 978, date of Admission
6-5-2002 of PES Parappanad Kovilakam Higher Secondary
School is one and the same person.  Hereafter, she will be
known by the name Devika, T. K. only.

This change will come into effect in all records
related to her.

Chettippadi,
26-5-2008. BABU KUMAR THUNNARUKANDI.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Kunjayamu, P. K.,
Palliyalithodi House, Edakkara Post, Nilambur Taluk,
Malappuram District, holder of S.S.L.C. Book No. F020888,
with Register No. 388093 of March 1986, also known as
Kunjayamu Palliyali Thodi Kunhumuhammed in the
Passport No. A 7051941, date of Issue 15-1-1999, issued
from the Passport Office, Kozhikode as Kunhayamu in the
Electoral Identity Card No. KL/05/032/132291, dated
14-12-1998, issued by the Electoral Registration Officer,
Nilambur LA Constituency and as Kunhayamma  in the
Ration Card No. 2052019520 at Sl. No. 1, issued by the
Taluk Supply Officer, Nilambur, is one and the same
person. Hereafter I have changed my name as
Mahmood Ahmed, P. K.

This change will come into effect in all records
related to me.

Edakkara,
24-5-2008. KUNJAYAMU, P. K.
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NOTIFICATION

I, Bushra, V. T., Pallikkara House, Chengottur,
Chattiparamba Post, Perinthalmanna Taluk, Malappuram
District, do hereby notify for the information of all
authorities concerned and the public that  my minor daughter
Mubashira, holder of Birth Certificate with Registration
No. 4401, dated 8-12-1998, issued by the Sub-Registrar of
Births and Deaths, Malappuram Municipality and also
known as Shibila, P., in the School Admission Register
Extract with Admission No. 0012, date of Admission
13-5-2003 of Al-Irshad English School, Cherukulamba, is
one and the same person.  Hereafter she will be known
by the name Shibila, P. only.

This change will come into effect in all records
related to her.

Chengottur,
24-5-2008. BUSHRA, V. T.

NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that I, Prasanth, Prasanth
Bhavan, Morayur P.O., Ernad Taluk, Malappuram District,
Kerala State, Pin-673 649, holder of All India Secondary
School Examination Certificate S. No. SSE/99 00151722 with
Registration No. M99/6306/729280/00 dated 7-6-1999 of
CBSE held in March 1999, All India Senior School
Certificate Examination Certificate S. No. SSCE/2001 154797
dated 25-5-2001 of CBSE held in March 2001, B-Tech
Degree Certificate in Mechanical Engineering with Register
No. 1598 held in May 2005 dated 1-6-2006 of Mahatma
Gandhi University, Kottayam-686 560, Kerala, Electoral
Identity Card No. JCW 1839380 dated 27-2-2004 issued by
Electoral Registration Officer, Kondotty LA Constituency
and Passport No. F 5041449 with date of issue 13-10-2005
issued from Passport Office, Kozhikode, have changed my
name as Prasanth Kumar Ittappat.

This change will take effect in all records related to me.

Morayur,
24-5-2008. PRASANTH.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Ayishakutty
Tharammal, Kunnappalli House, Tanalur Post, Tirur Taluk,
Malappuram District, have changed the name of my minor
daughter Nabseera, holder of Birth Certificate with
Registration No. 6729/2001, dated 27-10-2001, issued by
the Sub-Registrar of Births and Deaths, Tirur Municipality
as Thabsheera, K. P.

This change will come into effect in all records
related to her.

Tanalur,
22-5-2008. AYISHAKUTTY THARAMMAL.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I, Sakkeer, P., Paingottil
House, Meenadathur Post, Tirur Taluk, Malappuram
District, have changed the name of my minor son Ibrahim,
holder of Birth Certificate with Registration No. 5087/02,
dated 2-9-2002, issued by the Sub-Registrar of Births and
Deaths, Tirur Municipality as Shahal, P.

This change will come into effect in all records
related to him.
Chembra,
21-5-2008. SAKKEER, P.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I, Mariyamu, V.,
Chappangathil House, Neduva Post, Tirurangadi Taluk,
Malappuram District, have changed the name of my minor
daughter Ummu Laima, holder of Birth Certificate with
Registration No. 497/03, dated 13-2-2003 issued by the
Sub-Registrar of Births and Deaths, Tirurangadi Grama
Panchayat as Ayisha Maha.

This change will come into effect in all records
related to her.
Neduva,
20-5-2008. MARIYAMU, V.

NOTIFICATION
It is hereby notified for the information of

all  concerned  authorities and  the public that I,
Moideen Kutty, K. P., Korath Pulikkathodiyil House,
Kaladi Post, Ponnani Taluk, Malappuram District, holder of
School Admission Register Extract with Admission
No. 14148, Date of Admission 26-5-1992 of GHSS
Kuttippuram and also known as Muhammedkutty in the
Ration Card No. 2056059565 at Sl. No. 6, issued by the
Taluk Supply Officer, Ponnani, is one and the same
person.  Hereafter I have changed my name as
Muhammed Shan, K. P.

This change will come into effect in all records
related to me.
Nadakkavu,
16-5-2008. MOIDEEN KUTTY, K. P.

NOTIFICATION
It is hereby notified for the information of all

concerned authorities and the public that I, T. P. Premalatha,
Malaparambil House, Edarikode Post, Tirur Taluk,
Malappuram District, holder of S.S.C. Book No. A 044622
with Register No. 84139 of March 1987 and Premalatha, T. P.
in the B. A. Degree Certificate No. 07973, dated 20-7-1995
with Register No. 133201 April 1992, of University of
Calicut and also known as Latha in the Election Identity
Card No. KL/06/037/438312 dated 29-8-1998 issued by the
Electoral Registration Officer for Tanur Constituency, is
one and the same person. Hereafter I have changed my
name as Latha, T. P.

This change will come into effect in all records
related to me.
Edarikode,
17-5-2008. T. P. PREMALATHA.
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NOTIFICATION

I, Sreeja, S., Sai Vasantham, Ariyallur Post, Tirurangadi
Taluk, Malappuram District, do hereby notify for the
information of all concerned  authorities and the public that my
minor son Dheeraj Bal, P., holder of Birth Certificate with
Registration No. 730/98, dated 10-12-1998, issued by the
Sub-Registrar of Births and Deaths, Kadalundi Grama
Panchayat, and also known as Anuvind Bal, P., in the
School Admission Register Extract with Admission
No. 1221, date of Admission 31-5-2005 of P.E.S.
Parappanadi Kovilakam H.S.S. Parappanangadi is one and
the same person.  Hereafter he will be known by the
name P. Anuvind Bal only.

This change will come into effect in all records
related to him.

Ariyallur,
17-5-2008. SREEJA, S.

NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that I, Usman, P., Pattanam
House, Arakkuparamba Post, Perinthalmanna Taluk,
Malappuram District, have changed the name of my minor
daughter Fathima Difla, holder of Birth Certificate with
Registration No. AM. 157, dated 29-12-2004, issued by the
Registrar of Births and Deaths, Perinthalmanna
Municipality, as Fathima Ansha, P.

This change will come into effect in all records
related to her.

Arakkuparamba,
29-5-2008. USMAN, P.

NOTIFICATION

I, Sasikumar, P., Parakkal House, Chandakkunnu Post,
Nilambur Taluk, Malappuram District, do hereby notify for
the information of all  concerned authorities and the public
that my caste which is entered in my S.S.L.C. Book
No. C 045588 with Register No. 222512 of March 1990 as
Hindu-Malayan is corrected as Hindu-Malapanicker vide
Community Certificate No. SR. 4579/2008/B4 dated
11-4-2008 issued by the Tahsildar, Nilambur Taluk.

This correction will come into effect in all records
related to me.

Chandakkunnu,
24-5-2008. SASIKUMAR, P.

NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that I, Shaji, P.,
“Viswaharsha”, Pappinippara Post, Ernad Taluk,
Malappuram District, have changed the name of my minor
son Sreyas Krishna,  holder of Birth Certificate with
Registration No. 928/03, date of Registration 23-3-2004,
issued by the Sub-Registrar of Births and Deaths,
Vazhakkad Grama Panchayath, as Athul, P.

This change will come into effect in all records
related to him.

Pappinippara,
21-5-2008. SHAJI, P.

NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that I, Babu, T.,
Thenjeeriparambil Pannicode (P. O.), Eranhimavu, Mukkam,
Kozhikode District, Pin-673 602, holder of S.S.L.C. Book
No. D 380234 with Register No. 425564 of March 1993,
and as Babu in the Election Identity Card
No. KL/04/028/030001, dated 5-11-1998 issued by Electoral
Registration Officer for Thiruvambadi Constituency, and
also known as Babu Thenjeeriparambil in the Passport
with No. F 7536338 dated 10-5-2006 issued by Assistant
Passport Office, Kozhikode is one and the same
person. Hereafter I have changed my name as
Rafeeq Babu, U. and will sign accordingly.

This change will come into effect in all records
related to me.

Eranhimavu,
2-6-2008. BABU, T.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Bimal, K., Thejas
House, Tuneri Village, Perode P.O., Vatakara Taluk,
Kozhikode District, Kerala State, Pin-673 504 have
changed the name of my minor daughter Nandana Bimal,
holder of Birth Certificate with Registration No. III/600/2004,
dated 27-3-2004, issued by the Sub-Registrar of Births and
Deaths, Circle III, Corporation of Calicut as Mayookha, B.

This change will take effect in all records
related to her.

Nadapuram,
27-5-2008. BIMAL, K.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Sucheta, ‘Kasturi’,
Jawahar Nagar, Eranhipalam P. O., Kozhikode District,
holder of S.S.L.C. Book No. B 21127 with Register No.
137824 of March 1975 and also known as Sucheta Nair
working as Lecturer Selection Grade (Department of
Journalism) in the University of Calicut is one and the
same person. Hereafter I will be known by the name
Sucheta Nair only and will sign accordingly.

This change will come into effect in all records
related to me.

Kozhikode,
30-5-2008. SUCHETA.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Deepak, L.,
‘Sudheepam’ (H), Lavatt Parambu, Chathamangalam P. O.,
R.E.C.,  Kozhikode District, Pin-673 601, holder of S.S.L.C.
No. E 676706 with Register No. 434224 of March 2005 and
also known as Navaneeth in the  Birth Certificate with
Registration No. 151/89 dated 13-6-1989 issued by
Registrar of Births and Deaths and Executive Officer,
Cherukavu Panchayath is one and the same
person. Hereafter I will be known by the name
Deepak, L. only.

This change will come into effect in all records
related to me.

Chathamangalam,
28-5-2008. DEEPAK, L.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities  and the public that
I, Reshma Ravindran, ‘Sai’s Nest’, 36/890, Kannadikkal
Road, Vengeri Post,  Kozhikode  District, Pin-673 010,
holder  of All India Secondary School Examination (CBSE)
Certificate No. 026951 with Roll No. 4121029 of
March 2001, have embraced Christianity from Hindu
Religion vide Baptism Certificate No. 2003/84 dated
13-10-2003 issued from St. Joseph’s Church, Calicut  with
the name  Aleena Theresa. Hereafter I will be
a member of Christian Religion.

This change will come into effect in all records
related  to me.

Vengeri,
30-5-2008.     RESHMA RAVINDRAN.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities  and the public that I, Sheeba,
Andipett House, Mavoor Post, Kozhikode Taluk,
Kozhikode District,  Pin-673 661, have changed the name
of my minor son Adharv, P., holder of Birth Certificate
with Registration No. XII/2822/2005 dated 2-2-2008 issued
by the Health Officer and the Registrar of Births and
Deaths, Corporation of Calicut as Karthik, P.

This change will come into effect in all records
related  to him.

Mavoor,
2-6-2008.        SHEEBA.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,  Saleem,
Alumthara Lakshamveedu Colony, Alumthara,
Neelashwaram Post, Kozhikode District, Pin-673 572, have
changed the name of my minor son Muhammed Shavth
holder of  Birth Certificate with Registration
No. XII/8202/2003 dated 20-11-2003 issued by Sub
Registrar of Births and Deaths, Circle XII, Corporation of
Calicut as Muhammed Sabith, S.

 This change will come into effect in all records
related to him.

Alumthara,
2-6-2008.        SALEEM.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Shahna
Cheriya Palakkil Maliyakal, Nahda House, Kallai P. O.,
Kozhikode  District, Pin-673 003,   holder of S. S. L. C.
No. F 292594  with Register No. 191791 of March 2006
and also known as Shahna C. P. M. in the Birth
Certificate with Registration No. 2149/90 dated 11-6-1990
issued by Sub Registrar of Births and Deaths,
Corporation of Calicut is one and the same person.
Hereafter I will be known by the name Shahna C. P. M.

This change will come into effect in all records
related  to me.

Kallai,
4-6-2008. SHAHNA CHERIYA PALAKKIL MALIYAKAL.
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NOTIFICATION

I, Moosa Mirsad, C. A., Cheriya Arakkal House,
Parappil P. O., Kallai, Kozhikode, do hereby notify for the
information of all concerned authorities  and the public
that I have changed the name of my minor son Ahammad,
P. V., holder of Birth Certificate with Registration
No. IX 61/02 dated 20-5-2002 issued by Sub-Registrar of
Births and Deaths, Circle IX, Corporation of Calicut as
B. V. Ahmed Moosa.

This change will come into effect in all records
related  to him.

Parappil,
22-3-2008.   MOOSA MIRSAD, C. A.

NOTIFICATION

It is hereby notified for the information of
all concerned authorities and the public that
I, Avaran Kutty , S. P., Mabrook Manzil House,
Karuvanthuruthy P. O., Feroke, Kozhikode District, Pin-673 643,
holder of S.S.L.C. Book No. C 098164 with Register No.
79538 of March 1981 and also known as Soopithodi
Padannayil Avaran Kutty in the Possport with No. F
8316099 dated 21-8-2006 issued by  Attache (PV),
Embassy of India, Kuwait is one and the same person.
Hereafter I have changed my name as Abdul Rahman, S. P.

This change will come into effect in all records
related  to me.

Karuvanthuruthy,
7-6-2008.    AVARAN KUTTY, S. P.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Asokan K. Kalathil, Kalthil, House No. 6/312, Vadakara
Beach, Vadakara Taluk, Kozhikode District, Pin-673 103,
holder of  S. S. L. C. Book No. A 981221 with Register
No. 21467 of September 1975 also known as Asokan  in
Ration Permanent Card No. 291675 issued from Taluk
Supply Office, Vadakara and as Kalathil Asokan in Indian
Passport No. G. 0907104 dated 1-1-2007 issued from
Passport Office, Kozhikode is one and the same person.
I have embraced Islam from Hindu Thiyya Community as
per Discharge Certificate No. 3479 dated 6-2-2008 issued
from Therbiyathul Islam Sabha, Calicut with name Ashik.

Further, my minor son Arjun Akash (Extract of
Admission Register with Admission No. 1056 dated

15-5-2006 issued by Principal, M. S. S. Public School,
Mavilikkadavu, Calicut) and my minor son
Vishnu Pranav, K. A. (Extract of Admission Register with
Admission No. 1057 dated 15-5-2006 issued by Principal,
M.S. S. Public School, Mavilikkadavu, Calicut) have
embraced Islam from Hindu Thiyya Community as per the
above Discharge Certificate with the name
Safwan, K. A. and Arshad, K. A. respectively. Hereafter we
will be members of  Islam Religion.

The above changes will come into effect in all
records  related  to us.

Koyilandi,
6-5-2008.   ASOKAN K. KALATHIL.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Hareef C. K.
Thottandavida Rahmath Ghar, Rahmathghar, Peringadi  P. O.,
Newmahe Panchayath, Kannur District, Kerala State, India,
Pin-673 312, holder of Duplicate S. S. L. C. Book
No. F 132619 with Register No. 338815 of March 1991
Hareef, C. K. in Driving Licence No. 58/1594/2008 dated
3-3-2008 issued by the Licencing Authority (R. T. O.),
Thallassery, Hareef Changanoth Kayyath Thottandavida
Rahmath Ghar in Passport No. A 5300682 issued at
Kozhikode on 19-5-1998. Also known as Arif in Election
Identity Card No. KL/03/013/174018 issued by the Electoral
Registration Officer for Perigalam Constituency on
22-6-1998 is one and the same person. Hereafter I have
changed my name to Aarif Aboobacker, C. K. and will
sign accordingly.

This change will take effect in all records
related  to me.

Peringadi,
10-6-2008.     HAREEF C. K. THOTTANDAVIDA RAHMATH GHAR.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities  and the public that I,
Rajasree, P., Sargam, P. O. Anchampeedika, Kannur Taluk,
Kannur District-670 331  have changed the name of my
minor daughter Sariga, M. V., holder of Birth Certificate
with Registration No. 1285/2002 dated 18-9-2002  issued
from Puzhathi Gramapanchayat as Sariga Gangadharan.

This change will come into effect in all  records
related  to her.

Anchampeedika,
26-5-2008.   RAJASREE, P.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities  and the public that
I, Haneesh, T., M. V. House, P. O. Madayi, Kannur
District, Pin-670 304, holder of S. S. L. C. Book
No. 054913 with Register No. 526870 of March, 1992 and
also known as Aneesh in the Election Identity Card
No. CNG 1287689 dated 25-11-2000, issued by Electoral
Registration Officer, Payyanur LA Constituency, is one
and the same person. Hereafter I will be known by the
name Aneesh, T. only.

This change will come into effect in all records
related to me.

Madayi,
24-5-2008.  HANEESH, T.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Ramesh, K. K.,
Janaki Sadanam, Palathayi P. O., Kadavathur, Kannur
District have changed the name of my minor son
Kanithker, holder of Birth Certificate with Registration
Number 322/2005 dated 7-3-2005, issued by Kuthuparamba
Municipality as Rishikesha Ram Gopal.

This change will take effect in all records related
to him.

Panoor,                RAMESH, K. K.
29-5-2008.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Zuhara, P.,
‘Saras’, S. S. Road, Chirakkara P. O., Thalassery-670 104,
changed the name of my minor son Muhamed
Sinan Ahmed, M., holder of Birth Certificate with
Registration No. 2121/II/03 dated 1-7-2003 issued from the
Thalassery Municipality as Muhamed Sinan Ahmed, K. P.

This change will come into  effect in all records
related to him.

Thalassery,
16-3-2008.     ZUHARA, P.

.NOTIFICATION

It is hereby notified for the information of all
concerned authorities and public that I, Rashmi, E. K.,
Eachilingal House, P. O. Bare, Udma (Via), Hosdurg,
Kasargod, have changed the name of my minor daughter,

Ajeena Sajeev, holder of Birth Certificate with Registration
No. 5215/04 dated 16-8-2004 issued from Kasargod
Municipality as Jiya Sajeevan.

This change will take effect in all records
related to her.

Kanhangad,           RASHMI, E. K.
19-5-2008.

NOTIFICATION

I, Sajitha, P., Sumika Nivas, Near R. H. School,
Nileshwar Post, Hosdurg Taluk, Kasaragod District, holder
of  S. S. L. C. Book No. H 095573 with Register
No. 278311 of March 1995, do hereby notify for the
information of all concerned authorities and the Public
that, my Community which is entered in my S. S. L. C. as
Hindu-Nair is corrected as Hindu-Maniyani Community
vide  Certificate No. 8236/08/A5 dated 16-4- 2008 issued
by the Tahasildar, Hosdurg Taluk.

This correction will come into effect in all records
related to me.

Nileshwar,
4-6-2008.  SAJITHA, P.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
Sindhu Varghese, Parappa P. O., Anandsramam via.,
Kasargod District have changed the name of my minor
son Mathew Pallichirayil, holder of Birth Certificate with
Reg. No. 3788/2003 dated 18-9-2003 issued from
Taliparamba Municipality as Alfa Biju.

This change will come into effect in all records
related to him.

Parappool,   SINDHU VARGHESE.
26-5-2008.

NOTIFICATION
I, Shrikrishana Bhat, K., Kakkala House, Neerchal

Post, Kasaragod Taluk and District, Pin-671 321, do
hereby notify for the  information of all authorities
concerned and the public that I have changed the name
of my minor daughter Khyathi, K. M., holder of  Birth
Certificate with Registration No. 3960/02 dated 26-6-2002
issued by  Registrar of Births and Deaths, Kasaragod
Municipality as Megha, S.

This change will come into effect in all records
related to her.

Kasaragod,
20-5-2008.  SHRIKRISHANA BHAT, K.




